[List of cases where e-Payment of Court fees was made during the month of June-2023.

District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o
n

Name Court Fees

SH. SANJEEV KUMAR|Central ICS COMM-VDR COLOURS VSJAMARJEET RAI 02.06.2023 [23.05.2023
AGGARWAL, 896/2023 |SHREE
[DISTRICT JUDGE JAGDAMBA KNITS
(COMMERCIAL [LTD.
ICOURT)-01
ICS COMM-{OM PRAKASH VSJS.K. SINGH 06.06.2023 [26.05.2023
o27/2023 [MUNICIPAL CORP,
OF DELHI
ICS COMM-BANK OF INDIASHIVAM TYAGI 07.06.2023 [20.05.2023
929/2023 |[VS. BLUE BIRD)
IAQUATECH
ICS COMM-{PUNJAB JANKUR AGGARWAL  [07.06.2023 [02.06.2023

030/2023 [NATIONAL BANK]
VS. AAKARSHAK

[FASHION STUDIO
ICS COMM-HAMDARD [SHIVENDRA  PRATAP07.06.2023 [05.06.2023
031/2023 [NATIONAL ISINGH

[FOUNDATION VS|
INEW  SHAMA

[LABORATORIES
ICS COMM-YARN INIKITA JAIN 08.06.2023 [06.06.2023
039/2023 |[COLLECTION VS,
ICALZINI
[FASHIONS LTD.
2 [DR. KAMINI LAU,Central ICS ISURYA  ROSHNISHRIHAR 01-06-2023 [27-05-2023
[DISTRICT JUDGE COMM)/8 [LIMITED VYTRIPATHI(P),
(COMMERCIAL 87/2023 |SUPREME
ICOURT)-02 [POLYCON
[LIMITED
ICS JABHISHEK Rahul Saini(P), 01-06-2023 [21-07-2022

COMM)/8[KUMAR Vs M/S
86/2023 [EARTH

INFRASTRUCTUR
. LTD THROUGH]
TS MANAGING

INTDDoTAD

ICS M /s CenturyPINAKI RANJANj05-06-2023 [02-06-2023
COMM)/9 [Plyboards India LtdCHATTERJI
04/2023 VS M/S Shaw’s
[Decoration llp

ICS ISYNAPTRICS IABHINAV BHATIA 08-06-2023 [06-06-2023
COMM)/9 [LIFESCIENCES
35/2023  |LLP Vs SYNMEDIQ
[LABORATORIES




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o

Name n Court Fees

ICS [PUNJAB JANSHUMAN 09-06-2023 [02-06-2023
COMM)/8|NATIONAL BANK|SRIVASTAVA
l41/2023  [VS G.K. TRADER
ICS [UMESH TYAGI VSDIPENSHU KHATRI 02-06-2023 [23-05-2023
COMM)/8MCD
04/2023
3 [SH. ILLA RAWAT,Central ICS(COMM)|SURYA  ROSHNISH. SHRIHAR|01.06.2023 [27.05.2023
[DISTRICT JUDGE, 890/2023 |LIMITED V/STRIPATHI
(COMMERCIAL IDHURI  PLASTI(
ICOURT)-03, TIS| [PRIVATE LIMITED
[HAZARI COURT,
IDELHI
ICS(COMM)|NEPATHYA ISH. RAJPAL SINGH 01.06.2023  [15.11.2022,
891/2023 |[COMMUNICATIO 22.12.2022 &
S 03.05.2023
/S
IRECTORATE OH
OWLEDGE
ICS(COMM)MS. MEGHASH. AVINASH KUMAR[02.06.2023 [31.05.2023

895/2023 |SINGHAL V/STRIVEDI
ICENTRAL BANK]
IOF INDIA

ICOUNTER PITESH KUMARISH. SUNDARAM OJHA 03.06.2023 [26.05.2023
ICLAIM/ |[DAHIYA AND ORS|

31/2023  [V/S SANJAY|
[HANDA AND ORS.
ICS(COMM)|SWARAN MAKKAR|MS. SUMAN|03.06.2023 [31.05.2023

000/2023 [V/S BALJIT SINGHMALHOTRA

ICS(COMM)[INDIAN BANK V/SSH. BANISH|05.06.2023 [03.03.2023
005/2023 |GAURAV KUMAR [BHARDWAJ

ICS(COMM)|RAJ KUMARISH. MOHIT GUPTA 05.06.2023 02.06.2023
006/2023 |[GUPTA VS

[ELECTRA AND

ICOMPANY
ICS(COMM)|SUPER ISH. KUMUD KUMAR/06.06.2023 [17.06.2019
025/2023 [CASSETTES KHETAN

INDUSTRIES PVT|

ILTD.

V/S ASIANET]

ISATELLITE

AONINATINTITOATIO

ICS(COMM)|GURPREET SINGH|SH. SATISH BAJAJ 07.06.2023 [02.06.2023
o28/2023 [PROP. INDIA|

IMETAL TRADERS

V/S

JAINSONS

[ENTERPRISES

[ICIIDAITOTT 1ol




District

Case No. Petitioner NameAdvocate
VS Respondent

CS(COMM),
038/2023

Name

[ASHA. RAM AND
SONS PVT. LITD|
V/S PREM CHAND
GUPTA

H. SACHIN KUMAR
AIN

Registratio
n

08.06.2023

Payment o
Court Fees

27.04.2023

ICS(COMM)|UMESH TYAGI V/SSH. DEEPANSHU|08.06.2023 [04.06.2023
o37/2023 [MUNICIPAL KHATRI
ICORPORATION OH
IDELHI
ICS(COMM)[PRAMOD ISH. SANJAY KUMAR  [09.06.2023 [22.05.2023
o42/2023 [SINGHAL @
[PRAMOD KR
ISINGHAL
THROUGH
IATTORNEY
MS ANURADHA|Central ICS [PAWAN GARGSH. MAHESH|02.06.2023 [27.05.2023
SHUKLA BHARDWAJ, (COMM)- |[VS. SAURABHKUMAR MIGLANI
IDISTRICT JUDGE, 803/2023 [RAWLLEY AND)
ICOMMERCIAL Anr
ICOURT-04
ICS [HANDLOOM [SH. SHREYEK|03.06.2023 [12.05.2023
(COMM)- [FABRICS VS.|GUPTA
899/2023 [PAPAYAGIRI
[SIVA KUMAR
ICS STATE BANK OFSH. GOPAL SHARMA [03.006.202 [26.05.2023
(COMM)- INDIA VS| 13
002/2023 MANDEEP
[SINGH & Anr
ICS [HARI KISHAN|SH. ROHIT SHARMA |05.06.2023 [15.05.2023
(COMM)- |IGUPTA ANDy
007/2023 JANR VS|
JASVINDER
SINGH
ICS JABHISHEK ISH. S.K. SHARMA 05.06.2023 [02.06.2023
(COMM)- [BANSAL ANDy
922/2023 |Ors. VS. RAM]
ICHANDRA
[RATHI
ICS IM/S BHADRA|SH. SAGRIKA|06.06.2023 [30.05.2023
(COMM)- INTERNATIONA [TANWAR
026/2023 [L. (INIDA) PVT,
[LTD. VS. M/S
LIVEWEL
JAVIATION
Ani )k 0aral alal A MAY
SH. UMED SINGH[Central ICS COMM-M/S DE NEERSYPAJKAJ SHARMA 01.06.2023 |ON LINE
IGREWAL DISTRICT| 888/2023 [TOOLS LTD. V/S
JUDGE (COMMERCIAL IM/S RAJ
ICOURT)-05 [FASTENER
IAGENCY
ICHENNAI
IOMP(I) [HDFC BANK LTDJANISH BHOLA 01.06.2023 |ON LINE
ICOMM- [V/S SHARAD
192/2023 [KUMAR TYAGI




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o

n Court Fees

IOMP(I)CO [HDFC BANK LTDJANISH BHOLA 01.06.2023 |ON LINE
IMM- V/S SANJAY]
193/2023 [KUMAR

ICS COMM-{PUNJAB INITIN GARG 01.06.2023 [|ON LINE
889/2023 [NATIONAL BANK]

V/S RASHM]

[DHAWAN
[EX. [HDFC BANK LTDJ/SACHIN TOMAR 01.06.2023 |ON LINE
ICOMM- [V/S JEETO}

321/2023 [SAMUEL

[EX. [HDFC BANK LTDJSACHIN TOMAR 01.06.2023 [|ON LINE
ICOMM-  |V/S
322/2023 |[RAGHVENDRA
ISINGH
OMP ISH. CHINTA RAMJAMIT TANWAR 02.06.2023 [|ON LINE

COMM- [V/S M/S SHRI
100/2023 [RAM TRANSPORT]
[FINANCE
ICOMPANY LTD.

ICS COMM-INDIAN BANK V/SANJALI MEHRA 05.06.2023 [|ON LINE
003/2023 JANKUR KUMAR

[EX. [HDFC BANK LTDJANISH BHOLA 05.06.2023 |ON LINE
ICOMM- |[V/S PULKIT]
326/2023 [DHAWAN

ICS COMM{SHARDA SHARMAISATISH PRAKASH 06.06.2023 |ON LINE

923/2023 [V/S AMIT
SHARMA
IOMP ISAANCHIT REETA 07.06.2023 |ON LINE

ICOMM- [TRANSPORT

112/2023 [SERVICE PVT,
LTD. ANR. V/S
[TATA MOKTORS]
IFINANCE LTD|

TIIDDO

IOMP(I)CO |[AAKASH [VIDUR SIKKA 07.06.2023 |ON LINE
IMM- [EDUCTION

4199/2023 [SERVICE LTD. V/§
IMR. DEVENDRA

ISINGH
ICHANDRAWAT
[EX. IM/S GANGA[SATYAJIT KUMAR 07.06.2023 |ON LINE

ICOMM- |[PARSHAD SINGAL
331/2023 |[V/S DELHI URBAN]|
ISHELTER
IMPROVEMENT
[BOARD.




Case No. Petitioner NameAdvocate
VS Respondent

District
Registratio Payment o
Name n Court Fees

ICS COMM-UMESH TYAGI V/SJAKHHIL RANA 08.06.2023 |ON LINE
034/2023 [MCD
[EX. [VIKAS VERMA V/SSATYENDRA KUMAR08.06.2023 [ON LINE
COMM- |MUNICIPAL ISINGH
332/2023 |[CORPORATION OH
[DELHI
OMP (I)DCB BANK LTDJANISH BHOLA 09.06.2023 |ON LINE
ICOMM- |[V/S MR. SHAKEEL}
503/2023 JAHAMAD 8282
IOMP(I)CO [DCB BANK LTDJANISH BHOLA 09.06.2023 [|ON LINE
IMM- V/S MR. SHAKEEL
504/2023 [AHAMAD 8283
6 |SH. SANJAY KUMAR/Central INIL
AGGARWAL,
[DISTRICT
JUDGE(COMMERCIAL
D-06, CENTRAL
7 [MS. KAVERI BAWEJA Central INIL
[DISTRICT JUDGE,
ICOMMERCIAL COURTH
07
8 |SH. AMIT KUMAR,Central INIL
[DISTRICT JUDGE,
ICOMMERCIAL COURTH
o8
o |SH. DEEPAK GARG,Central INIL
[DISTRICT JUDGE,
ICOMMERCIAL COURTH
09
ho |SH. DINESH BHATT ,|West ICS ICANARA BANK VYSANJAY 01-06-2023 [16-03-2023
[DJ (COMMERCIAL COMM)/4 [PRADEEP KUMAR [AGGARWAL(P),
ICOURT)-01 27/2023
i MS. HEMANIWest ICS/COMM |ASHISH GHAI VSJASHOK KUMAR 06.06.2023 [04.05.2023
IMALHOTRA, 448/2023 [UNITY BANK
[DISTRICT JUDGE
(COMMERCIAL
ICOURT)-02
ICS/COMM [SANJYAY JABHISHEK TYAGI 06.06.2023 [04.03.2023
449/2023 [KHANDELWAL VS|

[RAJWANT KAUR




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o
n Court Fees

ICS/COMM |[CANARA BANK VS|SANJEEV KR PANDEY [07.06.2023 [08.05.2023
450/2023 [NARESH KUMAR
ICS/COMM [CAMPUS ZEESHAN HASHMI 07.06.2024 [12.04.2023
451/2023 |ACTIVEWEAR VS|
[SUSHIL KR GUPTAJ
ICS/COMM [ARUSH  KUMARVIJAY KR WADHWA  [07.06.2025 [03.03.2023
452/2023 [MALHOTRA
VS.GUDDU KR
ICS/COMM |[CANARA BANK VSJSANJAY AGGARWAL [07.06.2026 [08.05.2023
453/2023 |SHRI KANT GAUR
ICS/COMM [SANJAY [SUSHIL KUMAR 07.06.2027 06.04.2023
454/2023 JAGGARWAL VS|
[RIYA VOHRA
ICS/COMM [BARINDER KAURHARSHBIR SINGH 07.06.2028 [02.03.2023
455/2023 [VS. KHUSH]
VERMA
h2 |SH. DIG VIJAY SINGH [West ICS IMAYARA [Utkarsh Gupta(P), 01-06-2023 [31.03.2023
[DISTRICT JUDGE COMM)/4 JALUMINIUM
(COMMERCIAL b5/2023 [FORMWORK PVT]
ICOURT)-03 [LDT Vs SUNCITY]
[PROJECT PVT LTD
ICS IMAYARA [Utkarsh Gupta(P), 01-06-2023 [31.03.2023
COMM)/4 JALUMINIUM
26/2023 [FORMWORK PVT]
[LDT Vs SK]
INTEGRATED AND)
ICONSULTANTS
13 |SH. ANURAG SAIN,NEW ICS ISHRI BALRAJ|VIJAY ZAVERI 01.06.2023 [10.05.2023
[DISTRICT JUDGEDELHI COMM.)/3JRUPANI VS
(COMMERCIAL 34/2023 |[CENTRAL
ICOURT)-01 ISECRETARIAT
ISERVICES
JOFFICERS
(FaYalanany
ICS [IM/S FORBES ANDIRAHUL SAXENA 01.06.2023 [24.05.2023
COMM.)/3ICOMPANY
38/2023 [LIMITED Vs M/§
[BHAVYA TOOLING|
ISOLUTIONS
ICS [THE SUPREMHBEANUBHAV MEHROTRA|03.06.2023 [27.05.2023
COMM.)/3INDUSTRIES
130/2023 [LIMITED. Vs M/§
JALFA
[ENTERPRISES




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o

n

Court Fees

ICS [PUMA SE VYSHASHI PRATAP OJHA |05.06.2023 [02.06.2023
COMM.)/3JASHOK KUMAR
13/2023
lOMP INATIONAL SEEDSYASHVARDHAN 06.06.2023 [01.06.2023
COMM.)/ ICORPORATION
85/2023 [LTD Vs UTTAM]

[RICE AND SEEDS

[PVT LTD
CS IM/S ZAK GLOBALJAKSHAY AGARWAL 07.06.2023 [24.05.2023
COMM.)/3|SERVICES PVT,
50/2023 [LTD. TH|

JARINDAM SAHA|

Vs M/S

INUFUTURE
CS [PUNJAB INDRA NARAYAN 07.06.2023 [01.06.2023
COMM.)/3INATIONAL BANK]
51/2023 |[Vs ASHOK KUMAR
ICS [KRISHNA DEVI V4VIPIN SINGH 07.06.2023 [02.06.2023
COMM.)/3|ISBICAP TRUSTEH
52/2023 |[COMPANY LTD
ICS IM/S GYPSTARISHAILEN BHATIA 07.06.2023 [06.06.2023
COMM.)/3JINDIA  PRIVATH
53/2023 |[LIMITED Vs M/S

SHUNT GLOBAL

[MICRON LLP
ICS [HOUSING PRADEEP KUMAR JHA |08.06.2023 [29.05.2023
COMM.)/3IDEVELOPEMENT
57/2023 [FINANCE  CORH

LTD Vs MRS

INAZIA MANZOOR
ICS [HERO JANIL KUMAR SAHU 08.06.2023 [06.06.2023
COMM.)/3JINVESTCORP PVT]
58/2023 [LTD Vs ASHOK

[KUMAR JOHN|

IDOE
ICS [HERO JANIL KUMAR SAHU 08.06.2023 [06.06.2023
COMM.)/3INVESTCORP PVT]
50/2023 [LTD Vs ASHOK]

KUMAR JOHN|

IDOE
ICS IMS LHS INFRABANKE BIHARI09.06.2023 [22.05.2023
COMM.)/s|PVT LTD Vs MSSHARMA
60/2023 INKG

INFRASTRUCTUR

[E LTD
CS [TRUE LINKISNEH LATA 09.06.2023 [05.06.2023
COMM.)/3[FINANCE LTD V{
61/2023 [RAVINDER

[KUMAR




m

ISH. SANJEEYV|

AGGARWAL,
[DISTRICT
(COMMERCIAL
ICOURT)-02

JUDGE

District

[DELHI

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o

n

Court Fees

ICS IM/S ASCOTATUL AGARWAL(P), [01-06-2023 [31.05.2023
COMM)/3 [ESTATES PRIVATH
35/2023  [LIMITED
Vs
M/S BON VIVANT]
[LIFESTYLE
IDDINZATE T IMNATTIL N
ICS [M/S FORBES ANDIRAHUL SAXENA 02-06-2023 [01.06.2023
COMM)/3 [COMPANY
36/2023  [LIMITED
Vs
M/S STAREX]
[TOOLING
CS ISANJAY VERMA |RAJESHWAR 02-06-2023 [01.06.2023
COMM)/3 Vs [SINGH(P),
37/2023 |[DEVENDRA
[SINGH
ICS IAXIS BANKLTD |[DHARAM DEV(P), 05-06-2023 [31.05.2023
COMM)/3 Vs
l40/2023 |PANKAJ KUMAR
ICS IBANK OF INDIA |KANISH AERY(P), 05-06-2023 [29.05.2023
COMM)/3 Vs
1/2023 [DEEPIKA
ICS [BANK OF INDIA |[KANISH AERY(P), 05-06-2023 [30.05.2023
COMM)/3|Vs
l42/2023 [RAVI AND
IKHATUJI
[PHARMACY
ICS [PUMA SE [Shashi Pratap Ojha(P), [07-06-2023 [01.06.2023
COMM)/3 Vs
46/2023 [ZIAUR REHMAN
CS [PRAYAG IABHI MANYU GARG(P),j07-06-2023 [01.06.2023
COMM)/3 [POLYTECH
l47/2023 [PRIVATE LIMITED)
Vs
I[HARI OM UDYOG
IAND ORS
CS ISTATE BANK OHADAITA KR ROUT(P), [07-06-2023 [01.06.2023
COMM)/3 INDIA
48/2023 [Vs
JAJAY KUMAR
ICS [PUMA SE Shashi Pratap Ojha(P), [07-06-2023 [01.06.2023
COMM)/3 Vs
l49/2023 |JASHOK KUMAR
CS [HOUSING [PRADEEP KUMAR08-06-2023 [02.06.2023
COMM)/3 IDEVELOPEMENT PHA(P),
54/2023 [FINANCE  CORH
[LTD
Vs
[VIVEK RAJOLA




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o
n Court Fees

5 |SH. VINEETA GOYAL, CS IAXIS BANK LTD V§DHARAM DEV(P), 05-06-2023 [09-05-2023
IDISTRICT JUDGEDELHI COMM)/3 JAJAY PASWAN|
(COMMERCIAL l45/2023 |JAND ANR
ICOURT)-03
ICS IBANK OF INDIA VJKANISH AERY(P), 05-06-2023 [18-04-2023
COMM)/3 [HARPREET SINGH]
14/2023
ICS [HOUSING [PRADEEP KUMAR[08-06-2023 [29-05-2023
COMM)/3 [IDEVELOPEMENT PJHA(P),
55/2023 [FINANCE
ICORPORATION
ILTD Vs PUNEET]
[IKAUSHIK AND;
ICS [PUNJAB ISANJAY KUMAR(P), 08-06-2023 [29-05-2023
COMM)/3 [NATIONAL BANK]
56/2023 |[Vs SATVIR SINGH]
JAND ORS
ICS IM/S COMPLETEMOHD. TAIYAB|09-06-2023 [03-06-2023
COMM)/3 IDEWATERING KHAN(P),
62/2023 [SYSTEM PVT LTD)
Vs M/S S N
[ENVIRO TECH]
[PVT LTD
ICS [KEWAL SINGHARVIND KUMAR(P), [09-06-2023 [25-01-2023
COMM)/3 [CHHATWAL V§
63/2023 |[BANK OF BARODA
16 [SH. PREM KUMARSOUTH INIL
BHARTWAL DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-01
7 [SH. ANIL KUMARISOUTH INIL
ISISODIA, DISTRICT]
WUDGE(COMMERCIAL
ICOURT)-02
18 |SH. SANDEEP YADAV [South INTL
19 |SH. RAJEEV BANSAL,South INIL
[DISTRICT JUDGE
(COMMERCIAL)-01
l20 [SH. LAL SINGH,SOUTH- INTL
[DISTRICT JUDGE [EAST




IMS. NEELAM SINGH,

[DISSTRICT JUDGE

District

[EAST

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o
n Court Fees

ICS [SHRI RAHULSH. P.K RAWAL 08-06-2023 [07-06-2023
COMM)/5 BHARDWAJ V5
65/2023 [M/S VARUNA

WAREHOUSING

[PRIVATE LTD
ICS IM/S DEE JAY|SHIVA NAND|08-06-2023 [07-06-2023
COMM)/5 INTERNATIONAL [SHARMA(P),
64/2023 [THROUGH ITS

[PROP SH RISH]]

IMEHRA Vs M/S

ICOSMIC APPARE[]
ICS IMERLIN BRANDSSHUBHAM(P), 08-06-2023 [07-06-2023
COMM)/5[PVT LTD Vs NEW|
63/2023 |[MODERN BAZAAR|

IDEPARTMENTAL

ISTORES PVT LTD
ICS [KIRORI MAITUSHAR AGARWAL(P), [06-06-2023 [05-06-2023
COMM)/5 [PREM CHANDY
51/2023  [PVTLTD VH

[STYLEPORT

[FASHION PVTLTD
ICS ISHOP INTERIORMukesh kumar(P), 08-06-2023 [07-06-2023
COMM)/5|LLP Vs M/S
62/2023 [PRECIOUS

[FURNITURE AND

IORS
ICS JANU NAGPAL ANDMs. GAGANPREET|06-06-2023 [05-06-2023
COMM)/5 |IORS V4CHAWLA(P),
19/2023 [SKANDHANSHI

RETAIL PVT LTD
ICS IBHARAT IMD. IDRISH 06-06-2023 [05-06-2023
COMM)/5 [BHUSHAN Vs M/S
50/2023 |GHIBS FACILITY]

JAND ALLIED}

ISERVICES PVT]

[LTD
ICS IMS ARYAV GREENINIRAJ KUMAR[03-06-2023 [02-06-2023
COMM)/5 [ENERGY PVT LTDMISHRA(P),
38/2023 [Vs MS JACKSON|

[ENGINEERS

ILIMITED

(THROUGH ITS

INTDLDOTAD /ODODTT
CS [PUNJAB [ndra Narain(P), 02-06-2023 [01-06-2023
COMM)/5 INATIONAL BANK]
36/2023  [Vs JITENDER]

IGARG (Sole Prop off

[M/s JK Agencies)
ICS [UNION BANK OHSunil Choudhary(P), 02-06-2023 [01-06-2023
COMM)/5 [INDIA Vs SANJAY|
35/2023 |GUPTA (PROP OH

IKALKA TRADING

ICOMPANY)
ICS [VASHNV LACENEERAJ KUMAR[08-06-2023 [07-06-2023
COMM)/5 ICRAFT VSSINHA(P),
61/2023 [VASTRANI

[EXPORT PRIVATH

[LTD




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o

n

Court Fees

ICS [PASUPATI SALESKUNAL RAWAT(P), 07-06-2023 [06-06-2023
COMM)/5|JAND SERVICES
54/2023 [PVT LTD Vs GBH
[EQUIPMENTS
ISYSTEM LTD
ICS [THE JAMMU ANDAMIT GUPTA(P), 08-06-2023 [07-06-2023
COMM)/5|[KASHMIR  BANK]
60/2023 |LTD Vs M/S
[FELCON HOISERY]
JAND ORS
[THOUGH ITS
ICS MR SURINDERYahanvi Worah(P), 08-06-2023 [07-06-2023
COMM)/5|PAL SINGH V{
83/2023 [SAMSUNG DATA
ISYSTEMS  INDIA]
[PRIVATE LIMITED
ICS IANIS AHMED VgShahzeb Ahmed(P), 09-06-2023 [08-06-2023
COMM)/5|SAMSUNG DATA|
86/2023 |SYSTEMS INDIA|
[PRIVATE LIMITED
l22 [SH. AJAY KUMARSOUTH- ICS ISTATE BANK OFRohit Kumar 06-06-2023 [01-06-2023
JAIN [EAST COMM)/5[INDIA Vs LAXMI
52/2023 [DEVI
ICS IM/S SUDHIRJAC DAVID(P), 07-06-2023 [25-04-2023
COMM)/5|[POWER LTD V{
55/2023 [M/S GVPR
[ENGINEERING
ILIMITED
ICS IGREENZ GARDEN|PRACHI VASHISHT 08-06-2023 [31-05-2023
COMM)/5 [SHOP Vs VALSONS
56/2023 [TADELLOS
ICS [M/S RR FLUIDKeshri Kumar 08-06-2023 [23-05-2023
COMM)/5 [ENGINEERING
67/2023 [PRIVATE LTD V§{
M/S RDEVIS
[ENGINEERS
[PRIVATE LIMITED
l23 MS. ANU GROVERSOUTH- [Misc ISTATE BANK OFVARUN CHANDIOK(P), [06-06-2023 [01/27/22
BALIGA [EAST DJ/1158/2 [INDIA VS
023 [DHARMENDRA
ISHARMA
CS JAGRAN VEEVESH MEHTA(P), [01-06-2023 [05/30/23
COMM)/5 [PRAKASHAN LTD
29/2023 [Vs INTERGRAL
JUNIVERSITY
CS JAGRAN VEEVESH MEHTA(P), [01-06-2023 [05/30/23
COMM)/5 [PRAKASHAN LTDj
28/2023 [Vs NOIDA
INTERNATIONAL
JUNIVERSITY




District

Case No. Petitioner NameAdvocate
VS Respondent

CS

Name

[UNION BANK OR

ISunil Choudhary(P),

Registratio Payment o

n

02-06-2023

Court Fees

COMM)/5 [INDIA Vs ASHISH] &
33/2023 [BHATIA PROP M/§ £29/05/2023
[IBHATIA TRADERS
ICS [FFAT PARVEENMOHD. SHADAN(P), [02-06-2023 [05/17/23
COMM)/5[PROP FIX AND
34/2023 [FINE  SERVICES
[THROUGH SPA V{
[THAPAR
[BUILDERS PVT
ICS IM/S PROFFER ITIMANEESH 03-06-2023 [05/30/23
COMM)/5 |[CONSULTANCY |GUMBER(P),
ho/2023 [PVT LTD Vs M/S
ISHREE J]]
[ENTERPRISES
[EXECUTIO[TATA MOTORSMANOJ KUMAR(P), 03-06-2023 [04/29/23
N [FINANCE LTD Vs
COMM)/3 [KLD CREATION|
11/2023  [INFRASTRUCTUR
[E. PVT LTD
ICS ISTATE BANK OHARVIND GUPTA(P), 05-06-2023 [05/29/23
COMM)/5[INDIA Vs RAM
13/2023 |[KUMAR CHADHA|
[PROPRIETOR OH
IM/S  KARISHMA
[ENTERPRISES
[EXECUTIO[PAWANJIT SINGHPJYOTI SHARMA(P), 05-06-2023 [12/20/22
IN IBAWA Vs AIMS
COMM)/3 |SANYA
16/2023 |[DEVELOPERS PVT]
ILTD
ICS ISTATE BANK OKFVARUN CHANDIOK(P), [05-06-2023 [06/02/23
COMM)/5[INDIA Vs M/S
l42/2023 |ACCESS
INFRACON PVT
[LTD
ICS ACL MOBILEMOHAN SINGH(P), 06-06-2023 [05/06/2023
COMM)/5 [PRIVATE LTD Vs &
53/2023 |CASA2STAYS PVT] 06/06/2023
ILTD
ICS JAKILA TRADINGNITISH 08-06-2023 [06/05/23
COMM)/5 [PVT LTD Vs SUNILJCHAUDHARY(P),
82/2023 |[KUMAR
CS IM/S AIRINASIR ALAM(P), 08-06-2023 [09/01/22
COMM)/5 [CONTROL
69/2023 |[ENGINEERS VS
IM/S TECHNOVEL
JAIRCON
ICS ISTATE BANK OFGAURAV(P), 08-06-2023 [06/06/23
COMM)/5 [INDIA Vs JAIRAM|

[79/2023

VERMA




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o

Name n Court Fees

4 [SH. BHUPESH KUMAR| CS ISH KAMAIJRAMESH CHAND(P), [02-06-2023 [16-05-2023
[EAST COMM)/5 [KISHOR GAUTAM|
30/2023  [Vs SUNWORLD]
[RESIDENCY
[PRIVATE LIMITED|
ICS IMOHD ASIF VYMOHD. AZEEM(P), 03-06-2023 [24-05-2023

COMM)/5 [SUNIL KUMAR|
37/2023 [PANDAY

ICS [HETTICH INDIARUPAM KUMARI(P), [08-06-2023 [05-06-2023
COMM)/5 [PVT LTD \E
68/2023 [SYNERGY
JASSOCIATES

ICS [RCPL. LOGISTICSGAURAYV PURI(P), 09-06-2023 [05-06-2023
COMM)/5 [PVT LTD V5
84/2023 [ACCORD
[FURNISHINGS
[PVT LTD

ICS IM/S QUASARINITISH 08-06-2023 [07-06-2023
COMM)/5MEDIA PVT LTDICHAUDHARY(P),
03/2023 |[(COUNTER

ICLAIM) Vs M/S Y-
IAXIS SOLUTIONS

[PVT LTD
ICS IMP ENTERPRISESHARPREET SINGH|09-06-2023 [23-12-2020
COMM)/5|JAND ORSUPPAL(P),

94/2023 [(COUNTER
ICLAIM) Vs SHILP]|

[TECHNOCRATS

[LLP
[EXECUTIO[NAVODAYA DR. PURAN CHAND 03-06-2023 [20-04-2023
IN VIDYALAYA

COMM)/3|SAMITI Vs NBC(Q
jo7/2023 [INDIA LIMITED

[EXECUTIOINAVODAYA DR. PURAN CHAND 03-06-2023 [20-04-2023
IN [VIDYALAYA
COMM)/3 [SAMITI Vs NBCQ
08/2023 [INDIA LIMITED

[EXECUTIO[NAVODAYA DR. PURAN CHAND 03-06-2023 [20-04-2023
IN VIDYALAYA
COMM)/3|SAMITI Vs NBC(Q
j09/2023 [INDIA LIMITED

[EXECUTIOINAVODAYA DR. PURAN CHAND 03-06-2023 [20-04-2023
IN [VIDYALAYA
COMM)/3|SAMITI Vs NBC(Q
10/2023 |[INDIA LIMITED

lOMP (IJANIL KUMAR [MUDIT GUPTA(P), 02-06-2023 [22-03-2023
COMM)/5|GROVER Vs M/S
/2023 [RELIANCE JIO
INFOCOMM LTD




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o
n Court Fees

5 [MS. NIRA BHATIA CS [PUNJAB JATUL GUPTA 20.04.2023 [12.04.2023
COMM)/4 [NATIONAL BANK]
08/2023 [Vs M/S SUJIT]
[ENGINEERING
WORKS
ICS [RAJYESH KUMAR|VISHAL MAAN £0.04.2023 [27.04.2023
COMM)/4 [PATNI VA
09/2023 [WALNUT
[PICTURES  AND)
IORS
I26 |[SH. RAJESH KUMAR ICS(COMM)[M/S  ATHELESISBHARAT SAREEN 08.06.2023 [13.04.2023
SINGH 557/23 [EOK & ANR.
I27 |SH. SANJAY SHARMA-EAST 213/2023 [BANK OF BARODAJUMESH JOSHI 02-06-2023 [26-05-2023
1t VS. SANGEETA|
IGUPTA
b15/2023 |STATE BANK OHSHALINI UPADHYAY [03-06-2023 [02-06-2023
INDIA VS,
[TABASSUL
[HUSSAIN
217/2023 |[CANARA BANK VS/KRISHAN KUMAR 06-06-2023 [18-05-2023
SH. SUMIT
SAURABH
22/2023 [PUNJAB 20-06-2023 [08-06-2023
INATIONAL BANK]
VS. AKHIL JAIN
128 [SH. CHANDRAJEAST INIL
SHEKHAR, DISTRICT]
JUDGE, COMMERCIAL
ICOURT-02
|20 [MS. BARKHA GUPTA North-East [MISC DJ{SMT. VARISHA VSY.S PANWAR 01.06.2023 |COURT
[DISTRICT JUDGE, 195/2023 [MOHD. ALEEM| FEES  NOT|
(COMMERCIAL [RAJA [FILED
ICOURT)
IMISC DJ{YUSUF VS ASLAM[PRADEEP CHAUHAN [01.06.2023 |[COURT
106/2023 |& 1 OTHERS FEES NOT]
[FILED
ICS(COMM)|AXIS BANK LTDJANUPAM SINGH 01.06.2023 |[COURT
53/2023 VS MR. SUSHIL IFEES FILED
[KUMAR SHARMA OFFLINE
ON
17.05.2023




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o

n

Court Fees

ICS(COMM)JAKHIL KUMARIPARDEEP BANSAL 01.06.2023
54/2023 |[GARG VS ASHA| IFEES FILED|
IGUPTA OFFLINE
ON
09.05.2023
CS- [SUNITA AND ORSSHEKHAR AGGARWAL [02.06.2023 [|[COURT
151/2023 [VS LAKHPAT] FEES NOT]
[SINGH AND ORS FILED
ICS(COMM)M/S JBSSAGAR MISHRA 02.06.2023 |COURT
l55/2023 [ENGINEERING IFEES FILED|
WORKS VS. M/S OFFLINE
[REVA ON
[ENGINEERING 30.05.2023
[ENTERPRISES
ICS(COMM)|PUNJAB INAMARATA RANI 02.06.2023 |COURT
56/2023 [NATIONAL BANK] [FEES FILED|
VS WESTERN| OFFLINE
ICOLLECTION ON
£4.03.2023
[EX(COMM [HDB FINANCIAIDEEPANKUR SONDHI [03.06.2023 [COURT
-83/2023 |SERVICES LTD VS| [FEES NOT|
[SUDHIR FILED
CHAUDHARY
[EX(COMM |[GAURAV  TAYAYANUJ KUMAR 03.06.2023 |COURT
-84/2023 VS M/S ASHLY| [FEES NOT|
INDUSTRIES FILED
[EX(COMM [SBI CARDS ANDWASIQUR RAHMAN[06.06.2023 |COURT
-85/2023 [PAYMENT KHAN FEES NOT|
ISERVICES [FILED
LIMITED VS§
RUBAL SAINI
ICS(COMM)|SHIV SHAKTIARTI MS 07.06.2023 |COURT
58/2023 [PRODUCTS [FEES FILED|
[LIMITED VS THH OFFLINE
INEW INDIA| ON
JASSURNACE CO| 31.05.2023
[LTD.
ICS(COMM)HARSHAD GUPTAJANKUR KUMAR[07.06.2023 |COURT
50/2023 VS GREEN WAVESTRIPATHI IFEES FILED|
[ENVIROMENTAL OFFLINE
[SOLUTIONS AND ON
IORS 25.05.2023
ICS(COMM)[BANK OF BARODA[RAJNISH KUMAR[08.06.2023 |COURT
60/2023 |[VS M/S SHIVANIBANYAL IFEES FILED|
IGARMENTS OFFLINE
ON
13.04.2023
ICS(COMM)|BANK OF BARODAJUMESH JOSHI 08.06.2023 |COURT
61/2023 [VS SHRAVAN]| IFEES FILED|
KUMAR ONLINE ON|
04.06.2023




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o

n

Court Fees

[EX(COMM [BANSAL CREDITYRISHABH GULATI 08.06.2023 |COURT
-86/2023 |LTD VS SUDHA FEES NOT]
IAND ANR & 2 [FILED
JOTHERS
30 |SH. BRIJESH KUMARSHAHDAR [CS [BANK OF BARODARAJNISH KUMAR[01-06-2023 [13.04.2023
IGARG, DISTRICTA COMM)/2|Vs M/S SHYAM|BANYAL(P),
JUDGE, COMMERCIAL o4/2023 [ENTERPRISES
ICOURT
ICS KAILA DEVIANUBHAV 01-06-2023 [23.04.2023
COMM)/2 |[STONE IMPEX VYMEHROTRA(P),
o5/2023 [M/S APV REALTY]
[LTD
ICS [M/S BUTTERFLY[MANISH JAIN(P), 03-06-2023 [08.05.2023
COMM)/2 Vs SARAOGI
08/2023 |SUPER SALES PVT]
[LTD
ICS BANK OF BARODAJKamal Singh(P), 03-06-2023 [12.04.2023
COMM)/2 [THROUGH
oo/2023 |MRGHANSHYAM
VERMA V5
[MRUDIT
VARMANI PROH
N /O ra¥ B aYah nlaa
ICS ISTATE BANK OKFSURESH KUMAR(P), [08-06-2023 [23.03.2023
COMM)/3 INDIA VH
10/2023 [VANDANA
IDWIVEDI
ICS IM/S PATILPUTRAPRABHAT SINGH|08-06-2023 [31.05.2023
COMM)/3 |STRUCTURAL RANA(P),
11/2023 [WORKS
THROUGH ITS
JOWNER CUM|
IMANAGING
IDNTDTAOTAD YT, na /ol
31 |[MS. SUKHVINDERSHAHDAR [CS [PREM CHAND VYRAJESH KUMAR[03-06-2023 [05.04.2023
IKAUR, DISTRICTA COMM)/3 [THROUGH ITSPANDEY(P),
JUDGE, COMMERCIAL 01/2023 |[MANAGER
ICOURT [DIRECTOR
JAUTHORIZED
[REPRESENTATIVE
CS VLK ASSOCIATEJMANISH KUMAR(P), [03-06-2023 |4.05.2023
COMM)/3|PVT LTD Vs YOG
joo/2023 [RAJ GUPTA
ICS IBANK OF BARODAJRAJNISH KUMARj01-06-2023 [08.05.2023
COMM)/2 Vs M/S ANK|BANYAL(P),
06/2023 [PHARMA
ICS IMANISH JATUL KUMAR JAIN(P), |09-06-2023 [31.05.2023
COMM)/3 [MUNDHRA V5
13/2023 |DHARMENDRA
RAWAT




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o

Name n Court Fees

ICS [PANKAJ SUBHASH CHANDRAj07-06-2023
COMM)/3 [SACHDEVA VY4LOCHAKIA(P),
08/2023 [SANJAY GOYAL

02.06.2023

ICS [STATE BANK OHAnkur Aggarwal(P), 09-06-2023 [06.06.2023
COMM)/3 [INDIA V9
12/2023 [TANVEER
JAGGARWAL
32 |[SH. SURENDER S.Shahdara [CS IVIKAS SADH VgVikas Kumar Bhatia(P), [09-06-2023 [05-06-2023
[RATHI COMM)/3 [MANGESH BHAI
14/2023
ICS ICICI BANK LTDISHAILENDRA 06-06-2023 [01-06-2023
COMM)/3|Vs RICHA DIXIT [BABBAR(P),
07/2023
ICS VIJAY KUMARINEELAM KUMARI09-06-2023 [05-06-2023

COMM)/3|GUPTA Vs SMTMALIK(P),
15/2023 |RUCHI

ICS IM/S ROYAIJSANDEEP SINGH(P), [01-06-2023 [25-05-2023
COMM)/2 [FASHION

o7/2023 [THROUGH ITS
[PROPRIETOR
[RATTAN
ICHAMIRA Vs M/S

oA AD IINACID DY

ICS INARENDER ISATYA SHARMA(P), 06-06-2023 [29-06-2023
COMM)/3|KUMAR SHARMA
0o6/2023 [Vs THE  VICH

ICHANCELLOR
[EX/147/20 M/S DIVYARANJIT SINGH|06-06-2023 [25-05-2023
3 [ENTERPRISES VYJUNEJA(P),
[TRIAKSH CABLES
[PRIVATE LIMITED|
ICS IM/S SHRI BALAJIDALVINDER SINGH(P),|08-06-2023 [05-06-2023
COMM)/3 [ENTERPRISES V{
joo/2023 [M/S METRO|
INTERIO PVT LTD
33 [SH. REETESH SINGH [Shahdara [NIL
34 | SH. GURDEEP SINGH,North-West|CS [PUMA SE  VSGAUTAM BHASIN 01-06-2023 [29-05-2023
[DISTRICT JUDGE ICOMM/ 44 JASHOK KUMAR

(COMMERCIAL) 6/23




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o

n

Court Fees

[RAKESH SHARMAISHARAD MALHOTRA [01-06-2023 [26-05-2023
ICOMM/ 44 [VS YELLOW
7/23 IGINGER

[HOSPITALITY
ICS INITESH PODDARSHRAY KAUSHAL 01-06-2023 [30-05-2023
ICOMM/44 VS RAKESH KR
8/23 IGOSWAMI
ICS [PUMA SE  VSGAUTAM BHASIN 03-06-2023 [01-06-2023
ICOMM/ 45 JASHOK KUMAR
/23
ICS [PUMA SE  VSGAUTAM BHASIN 03-06-2023 [01-06-2023
ICOMM/45 JASHOK KUMAR
3/23
ICS RAJ KUMARISANJAY GUPTA 03-06-2023 [16-01-2019
ICOMM/451GOYAL VS B]
23 [HUSHAN

[DEALMARK P

LTD.
ICS ASHOK  KUMARSUNIL KUMAR 03-06-2023 [16-01-2023
ICOMM/45 PAIN VS DELH]|
5/23 [FOIL
ICS [PUMA SE  VSGAUTAM BHASIN 06-06-2023 [03-06-2023
ICOMM/45 JASHOK KUMAR
8/23
ICS [SUNTECH INFRAJPRATEEK ARORA 08-06-2023 [05-06-2023
ICOMM/46 [SOLUTION P. LTD|
7/23 VS HINDUSTAN]|

ICONSTRUCTION

[LTD.

35 |SH.VINOD YADAV ICS/COMM [SAMSONITE IPINOT MENTIONED 01.06.23 £0.05.2023

442/2023 [HOLDINGS VS

JASHOK KR.
ICS/COMM [MADHU  GUPTAIDHARMENDRA YADAV[26.05.23 02.06.23
450/2023 |VS. M/S GULAB
ICS/COMM [M/S WONDERMANOJ KR. AHUJA 30.05.23 3.06.23
454/2023 [CHEMICALS &

ICOATINGS LTD|

VS M/S TULIH

IMEDICAM




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o

Name Court Fees

ICS/COMM |[RUSHIL GARG VSANKIT MIGLANI 26.05.23 05.06.23
457/2023 [REVELATION
[UNIQUE RETAIL &
IMARKETING

ICS/COMM |GR GATEWAY|VIVEK SHOKEEN 01.06.23 05.06.23

456/2023 |[LABELS (P) LTD|
VS R.H
[PACKAGING

ICS/COMM [AASHIMA IMPEX|VIJENDER KR. 22.02.23 06.06.23

459/2023 |(P) LTD. V§
LAMBORIA WOOD
ICRAFT

ICS/COMM [M/S WONDERMANOJ KR. £2.03.23 06.06.23

460/2023 [CHEMICALS &
ICOATINGS LTD|
VS M/S SINDHU
[ENTERPRISES &
IORS.

ICS/COMM [SUNTECH INFRAJANURAG SINGH 05.06.23 07.06.23
464/2023 [SOLUTION (P
ILTD. VS PATEL
[ENGINEERING (P

LTD.
ICS/COMM |[UCO BANK VS M/YI.S CHAUHAN £4.05.23 07.06.23
461/2023 |GULIYA SPORTS &
JANR.
ICS/COMM |GRJ [VISHNU ANAND 01.06.23 07.06.23

463/2023 [DISTRIBUTORD &
IDEVELOPERS (P

LTD. V§
PETROPUL INDIA
[LTD.
ICS/COMM PAI PRAKASH|R.K BURMAN 07.06.23 08.06.23
466/2023 |ISEOOMAL V§
IVELDI RAVI RAJ
ICS/COMM [M/S RADHAJAMIT JOSHI 07.06.23 08.06.23

465/2023 [KISHAN GOBIND
RAM LTD. VS|

[YASH GUPTA
36 [SH. VIRENDERNorth INIL
[BHATT, DISTRICT|
JUDGE (COMMERCIAL
ICOURT)
37 |SH. PANKAJ GUPTA,SOUTH- ICS COMMJSUMAN DUA VSVINEET JINDAL 01.06.2023 [15.02.2023
IDISTRICT JUDGEWEST 275/2023 |AEROCITY

(COMMERCIAL) [DWARKA




District

Case No. Petitioner NameAdvocate
VS Respondent

CS COMM|
274/2023

Name

M/S  PRIYANSH]]
VS M/S GAUR]
ENTERPRISES

[VIVEK KATARIA

Registratio Payment o

n

01.06.2023

Court Fees

26.05.2023

CS COMM]
273/2023

M/S  SING N
SMILE VS M/9
DEV KUMAR]
ENTERPRISES

[VIVEK KATARIA

01.06.2023

26.05.2023

CS COMM]|
279/2023

M/S RITH
MARKETING V9
M/S ~ BAJRANG]
ENTERPRISES

IOMESH KUMAR

02.06.2023

£0.03.2023

ICS COMM
285/2023

IBANK OF BARODA
VS BALI

S.K. CHAUDHARY

06.06.2023

02.06.2023

ICS COMM|
287/2023

IBANK OF BARODA
VS KAMLESH|
[KUMAR

S.K. CHAUDHARY

06.06.2023

02.06.2023

ICS COMM,
286/2023

BANK OF BARODA
VS M/S BRACKISH
AQUA

S.K. CHAUDHARY

06.06.2023

02.06.2023

ICS COMM
202/2023

IAXIS BANK VS
INARENDRA
[KUMAR

ANUPAM SINGH

08.06.2023

17.05.2023

38

IMS. SAVITA RAO,
[DISTRICT JDUGE,
ICOMMERCIAL COURTH
j02

SOUTH-
WEST

ICS
COMM)/3
01/2023

ISH PRATEEK]
AGARWAL Vs SH]
ISIDDHARTH
IGUPTA

[Ms. NIKITA GUPTA

09-06-2023

l11-05-2023

CS
COMM)/2
07/2023

ILALIT
IAGARWAL

KUMAR]

ICANARA BANK VgSh. AMIT GUPTA

08-06-2023

06-06-2023

CS
COMM)/2
09/2023

IM/S ACME INDIA
INDUSTRIES PVT
LTD Vs RUDRA|
[PRATAP  SINGH]
JAND ORS

Sh.  VIPIN
ICHAUDHARY

KUMAR|

08-06-2023

19-05-2023

ICS
COMM)/3
l00/2023

IAGMECO
[IFAUCETS PVT LTD
Vs SH|
ISIDDHARTH
IGUPTA

Sh. NIKITA GUPTA

08-06-2023

25-04-2023




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o
n Court Fees

ICS [HARISH KUMAR|Sh. ROBIN BHARDWAJ [06-06-2023 [31.03.2023
COMM)/2|Vs MUNICIPAL}
84/2023 |CORPORATION OH
[DELHI
ICS IM/S  SHAMBHU|Sh. Sunil kumar 01-06-2023 [29-05-2023
COMM)/2 [TECHNOLOGY
76/2023  |[SERVICES PVT|
LTD. THROUGH
AR TUSHAR RAJ|
SHARMA Vs M/§
[Ex IM/S KOTAKISh. TANUJ AGRAWAL [08-06-2023 [20-05-2023
Comm.)/3 [MAHINDRA BANK]
51/2023 [LTD. V9
[RAVINDER
[IKUMAR
30 |[SH. RAKESH SYAL,SOUTH- CS [RAMINDER JASPREET SINGH 01.06.2023 [24.05.2023
[DISTRICT JUDGE,WEST Comm.)27|SINGH V/S RITH
ICOMMERCIAL COURTH 7/2023 IMARKETING
03 ISOLUTIONS
CS IM/S RITEOMESH KUMAR 02.06.2023 [20.03.2023
Comm.)27 [MARKETING
8/2023 [SOLUTIONS V/§
[SOLARTECH PVT]
[LTD.
ICS [SRI NIWAS V/SPRAVEEN SURI 03.06.2023 [24.05.2023
Comm.)28[ASHOK KUMAR
0/2023
ICS [SANJAY JASHISH KUMAR 06.06.2023 [31.05.2023
Comm.)28|KHURANA V/§
1/2023 IDEEPAK NARANG
ICS [FAQIR CHAND V/SKRISHNA KUMAR[06.06.2023 [01.06.2023
Comm.)28[M/S BHOOMIISHARMA
2/2023 IGEOTECH PVT]
[LTD.
CS IM/S RAHUL KUMAR 06.06.2023 [23.05.2023
Comm.)28/ARCHITECTURAL
3/2023 ISOLUTION  AND|
[PRODUCTION V/§
SANDEEP KUMAR]
JANGIR
ICS [HARISH KUMARJR&V LAW ASSOCIATES |06.06.2023 [31.03.2023
Comm.)28|V/S MCD
8/2023
CS [HARISH KUMARR&V LAW ASSOCIATES [06.06.2023 [31.03.2023
Comm.)28[V/S MCD
0/2023




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o

Name n Court Fees

ICS IBANK OF BARODAJAS. K CHAUDHARY 06.06.2023 [02.06.2023
Comm.)29|V/S KARAMVIR
l0/2023
ICS [TANIKRITI [ROHIT RATTU 07.06.2023 [30.05.2023
Comm.)29 INDUSTRIES PVT]
1/2023 ILTD. V/S
[INSPARAC
[TECHNOLOGIES
[PVT LTD.
ICS [UNION BANK OHROHIT KUMAR 08.06.2023 [10.05.2023
Comm.)29[INDA V/S DABLU
8/2023 [KUMAR PROP.

[Total 231
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